16.02.2018

AT 2.15 P.M.

1.RFA NO. 126/2018

1.CRL.A.508/2011

2.CRL.A.1229/2011

3.CRL.A.485/2013

AT 10.30 aAM

1.CRL.A.1044/2017

J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

UMESH GAUR (DECEASED)THROUGH LRs SUNIL CHAUHAN
VS SHAMSHER RANA & ANR

COURT NO. 36
HON'BLE MS. JUSTICE INDERMEET KAUR

MOHAN PRAKASH @MONU M.L.YADAV ,KEWAL SINGH AHUJA
VS STATE
SHANKAR @BABU M.L.YADAV,KEWAL SINGH AHUJA
VS STATE
TAPESH SHARMA M.L.YADAV,KEWAL SINGH AHUJA

VS STATE OF NCT OF DELHI

COURT NO.30
HON'BLE MR. JUSTICE S.P.GARG

VINAY SAURABH KANSAL, PALLAVI S.KANSAL
VS THE STATE (GOVT.OF NCT) RAVI NAYAK
OF DELHI



16.02.2018

AT 10.30 A.M.

1. RC REV. 173-74/2005

AT 2.30 P.M.

1.W.P.(C)5178/2015

J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 28
HON'BLE MR. JUSTICE R.K.GAUBA

RAMESH WATI & ANR. SURYAKANT SINGLA, VIRENDER KUMAR SINGH
VS. HAR NARAIN MANOJ KUMAR

COURT NO.15
HON'BLE MR. JUSTICE VINOD GOEL

LALA RAM DAGAR MAHESH SRIVASTAVA,VAIBHAV MANU SRIVASTAVA
VS JP BASANT ANURAG RANJAN
CONTINENTAL

HIGH COURT OF DELHI
15th February, 2018 REGISTRAR (LISTING)



16.02.2018 J-3 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.16
HON'BLE MS. JUSTICE REKHA PALLI

AT 10:30 A.M.

1. W.P.(C) 1158/2018 MANIF ALAM VS. RASHID N. AZAM,MANZAR ANIS
INDIAN INSTITUTE OF TECHNOLOGY, ARJUN MITRA,JASKARAN KAUR,
DELHI & ORS. ATUL VYAS, RAJESH GOGNA

HIGH COURT OF DELHI REGISTRAR (LISTING)

15.02.2018
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